
No.HGM/1/e6/BENCH/ 1.1 4 SL
and concerned parties that the
shall be posted on 11.09.2019.

THE HIGH COURT OF MANIPUR
AT IMPHAL

As directed, it is hereby informed to ail the tearned counser
cases fixed before His Lordship M.v. Muralidaran on 0g.0g.201g

No.HCMIUe;1BENCH/ 1,1 4 Sp; ?b
Copy to :-

18. Guard File/Order Book.
19. Notice Board.
20. Concerned file,

1. Tfre Advocate General, Govt, of Manipur.
2. fne Govt. Advocates, Govt. of Manipur.
3' The Registrar, Administration & Vigirance, High court of Manipur.
4, ttre President, High Court Bar Association, Manipur
5. fne President, AMBA, Manipur. 
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and circutation to the tearned

6. Rtl tne -lt. Registrars, High Court of Manipur.
7, ntt tfre Deputy Registrars, High Court of Manipur,
B. tne Principar Secretary to Hon'bre The chief Justice, High court of Manipur.
9' Rtt ttre Assistant Registrars/L.R'o'/sr. Grade Stenographer/court Managers, High court of Manipur.10. The P.S. to Hon,ble Mr. Justice Lanusungkum Jamir. 

'

11. The P.S. to Hon,ble Mr. Justice Kh. Nobin Singh.
12. The P.S. to Hon,ble Mr. Justice MV Muralidaran.
13. The P.S. to Registrar General, High Court of Manipur.
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officer, Hish court of Manipur.77. All the court Masters/Law Assistants, High court br rtrinipui,

sd/-

REGISTRAR (Judt)
HIGH COURT OF MANIPUR.

Imphal, the 6th September, 2019
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REGISTRAR (Judt)
HIGH COURT OF MANIPUR.


